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The nalural calamity which took place
this year has been yet another most horrible
experience and the seriousness of the
situation is such which calls for most
effective and immediate remedial measures
to help the border people tide over the
hardships they are presently in.

1 would, therefore, fervently urge upon
the Central Government to provide the poor
border people with adequate financial
assistance.

It would be most appreciated if such
financial assistance is made available before
the month of March, 1984 as would enable
the people to meet the expenses involved in
restoring the farming plots so affected by the
hailstorm.

\
i)

(vl) Sufficient Funds needed for setting up
of a captive Power Plant at Haldia
Unit of HF.C.

SHRI SATYAGOPAL MISRA
(Tamluk) : Haldia Fertilizer Project has
been limping for production after 11 years
of construction and commissioning activities,
and spending over Rs. 330 crores from the
Government exchequer But all the pros-
pects of commercial production from the
factory have suffered a serious set back very
recently when two of the three oxygen
compressors of the Ammonia Plant were
badly damaged. The first incident took place
on 18.10.1983 causing the damage to one
compressor. But it is surprising that the
management tried to run another compressor
without investigating the causes of the
first incident. In the process the second
compressor went down on 9.11.1983. Now
all the production activities of the project
have come to a standstill and a heavy invest-
ment is necessary to repair both the
compressor Moreover, tne burden of lean
and interest is very much there.

Government have taken a decision to set
up a 30 MW captive power plant in the
project but the construction works have not
yet started because necessary funds bave not
been allocated. The preventive maintenance
of the plant is also very poor and any
portion of the plant may break down any

DECEMBER 19, 1983

Matters Under Ruls 377 364

time, Therefore, I urge upon the govern-
ment to release sufficient funds for setting up
of a 30 MW captive power plant repair of
damaged compressors for maintenance of
the plant, proper monitoring system should
be introduced to have a close watch on the
project for early commercial production.

(vii) Central assistance to Bihar for Drinking
Water Supply Schemes for Patna, Ranchi
and Dhanbad.
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